\ 2001 TEM NO. 107 REG STRAR COURT. 2 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR ASHOK MENON

ClVIL APPEAL NQO(s). 6224 OF 2008

UNION OF | NDI A & ANR Appel I ant (s)
VERSUS
SHASHANK GOSWAM & ANR Respondent ( s)

Dat e: 07/05/2010 Thi s Appeal was called on for hearing today.

For Appell ant(s)
M. D.S. Mbhra, Adv.
M. Devvrat, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Counsel for t he Appel | ant is directed to file
statenent of case within four weeks, as a |ast chance.

List the matter on 21.07.2010.

(Ashok Menon)
Regi strar
PS



